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Shares/Debentures

Name of Issuing Company Nos. Of Shares
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Life Insurance Policy & Others

Name of Issuing Company Amount
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Bank Deposites/Securities & investments
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| 1 In Case Where is not Possibie to access the Value accurately the approximate value in Relation to present condition may be indicate

l Note:- The expected declaration of assets is subject to provisions of C.G. Civil Service(Conduct) Rules 1965.
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